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ORIGINAL APPLICATION NO. 1229 OF 2024

News Item titled ""Over 1200 sources polluting water bodies in Punjab

reveals govt. report' appearing in the Tribune dated 16.09.2024
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1229 OF 2024

News Item titled ""Over 1200 sources polluting water bodies in Punjab reveals

govt. report' appearing in the Tribune dated 16.09.2024

ADDITIONAL REPLY ON BEHALF OF THE RESPONDENT NO. 2, ie.
CENTRAL POLLUTION CONTROL BOARD.

MOST RESPECTFULLY SHOWETH:

Background:

1. That the Hon'ble NGT vide order dated 15.10.2024 in Original Application No.
1229/2024, News Item titled "Over 1200 sources polluting water bodies in
Punjab reveals govt. report" appearing in the Tribune dated 16.09.2024
impleaded CPCB as Respondent no. 2 and directed to file response in the said

matter.

2. That in fesponse to the above directions of Hon’ble NGT, the response dated
29.01.2025 was filed by CPCB before Hon’ble NGT.

Directions of Hon’ble NGT Order Dated 04.02.2025:

3. The Hon’ble NGT vide subsequent order dated 04.02.2025 directed as under:

"....3 The CPCB has also filed the reply disclosing that as per the
information received from the Department of Water Resources, Punjab,
Wthere are 2034 pollution sources in 37 divisions of Punjab out of which

640 pollution sources have been removed and 1394 pollution sources are
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vet to be removed. The CPCB report further states that for the |
rejuvenation of the identified PRS, a comprehensive action plan has been
prepared by the River Rejuvenation Committee (RRC) constituted by the
respective State Governments/Union Territories but the report does not
disclose in clear terms the extent of implementation of the river action
plan in the State of Punjab. Learned Counsel for the CPCB submits that
a further comprehensive report in this regard will be filed by CPCB

within four weeks...."

Status of Implementation of River Action Plan in Punjab and Action Being Taken

in The Present Matter: -

4. It is submitted that, for the rejuvenation of Polluted River Stretches (PRS)
identified in year 2018, comprehensive action plans have been preparéd by River
Rejuvenation Committee (RRC) constituted by the respective State
Government/ UT Administration, under the overall supervision and coordination
of Principal Secretary, Environment of the concerned State/ Union Territory for
bringing all the polluted river stretches identified by the Answering Respondent
as fit for bathing purposes. Central Monitoring Committee (CMC) was
constituted to review the status of compliance of implementation of action plans

with the Chief Secretaries of all States /UTs.

5. That with regards to the implementation of action plans, Punjab government
submits Monthly Progress Report (hereinafter referred as MPR) to National
Mission for Clean Ganga (hereinafter referred as NMCG), Ministry of Jal Shakti
(MoJS). In the MPR of Feb 2025 submitted by Punjab government to NMCG,

the following information is provided:
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a. With regards to the Sewage Management in Punjab, the estimated sewage
generation in Punjab is 2268 MLD and there are 168 number of STPs in
Punjab with treatment capacity of 2323.85 MLD. Capacity utilization of
existing STPs is 87.44 %. The gap in sewage treatment capacity is 267.52
MLD.

b. With regards to the industrial Pollution in Punjab, there are total 23387
number of industries, out which 4312 industries are water polluting
industries. 451.19 MLD of effluent is generated from the industries, 1793
industrial units have the facility of Effluent Treatment Plant (ETP) with
the treatment capacity of 382.804 MLD and 2519 industrials units are

connected to CETP/ Re-processors.

6. Thart further, in addition to above, with regards to the issue raised in the news
item, PPCB vide letter dated 27.03.2025 has informed that Chairman PPCB has
constituted a committee comprising the Environmental Engineers of reglonal
offices of Amritsar, Sangrur, Jalandhar, Patiala and Barnala vide ofﬁce order no.
475 dated 10.12.2024 to gather information and prepare status report of the
present case. PPCB has also informed that the Committee conducted a meetlngl
through VC on 27.01.2025 with all Regional Offices of the Board as well as
stakeholder departments and it has been decided that all Regional Offices of the
Board as well as stakeholder departments shall verify the water polluting sources
falling under their area of jurisdiction and shall submit action taken report,

within one month. The Committee has taken another meeting through VC on

\02 2025 with all Regional Offices of the Board as well as stakeholder

n'mmnuui epartments to review the progress in the matter. The officers present in the
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TR and it will take some more time to submit the action taken report in the matter.
PPCB letter dated 27.03.2025 along with the minutes of the meetings of the
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Committee constituted by PPCB held on 27.01.2025 and 28.02.2025 are

annexed as Annexure-I.

7. That it is therefore, most respectfully prayed to the Hon’ble NGT to consider the
above additional reply on the part of this Answering Respondent and the further

directions, if any, of the Hon’ble Tribunal in the present matter will be complied

at the earliest.

8. That, in the light of the above submissions, it is respectfully submitted that this
Answering Respondent, i.e., CPCB, shall abide by any order(s) or direction(s)

(Na\:i\ilé:din)

Scientist ‘F’
Central Pollution Control Board

passed by this Hon’ble Court in the instant OA.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1229 OF 2024

News Item titled ""Over 1200 sources polluting water bodies in Punjab reveals

govt. report" appearing in the Tribune dated 16.09.2024.

AFFIDAVIT
I, Nazimuddin working as Scientist ‘F’ in Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar, Delhi, the Respondent No. 2 in the above

matter, do hereby solemnly affirm, declare on oath and state as under: -

1. That I, the deponent herein, is well conversant with the facts and circumstances
of the present case on the basis of the information derived from the official
records, and hence, I am competent to verify, sign and swear this affidavit on

behalf of the Respondent CPCB.

2. That the accompanying reply may be read part and parcel of the present affidavit.

3. That the accompanying reply has been drafted and filed under my instructions
and authority the contents thereof are true and correct on the basis of the record
maintained during ordinary course of business of CPCB and available records
and documents and the contents of the same are read over and explained to me

and are not repeated herein for the sake of brevity.

WERQM%m
% ‘%' / Scientist 'F'
HET TagEoTr Rra=or 9
Central Pollution Control Board
(e, 3 T4 weraryg wRad warea, TRa aen)
(Mo Environment, Forest And Climata Change, Govt. of India)

R wa=, g 3 R, Reefi-110032
. Parivesh Bhawan, East Arjun Nagar, Delhi-110032

5
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VERIFICATION

] 2 MAY 72075

Verified at Delhi on this day of 2025 that the contents of the above reply are

correct and true on the basis of the records of the case as mentioned in the day-to-day

affairs of the CPCB. Nothing has been concealed therefrom or mis-stated.

07 MAY 2015

Lad

DEPONENT
/ Nazimuddin

dsif@ ‘g / Scientist 'F'
~a=or
Central Pollution Control Board
(watawn, 7 T wierarg IRadA H1ed, IR TER)
(Mo Environment, Forest And Climala Change, Gowt. of India)

Rdv1 wa=, T argfe TR, feeli-10032

Parivesh Bhawan, East Arjun Nagar, Delhi-110032
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To

C(Wnouﬁﬂ €~Mu()

Sh. Vishal Gandhi

Scientist-E, WQM-1

Central Pollution Control Board,

Parivesh Bhawan, East Arjun Nagar, Delhi - 110032

Subject: Compliance to Hon'ble NGT (PB) Order dated 15.10.2024 in the matter
of OA. No. 1229/2024; "News Item titled "Over 1200 sources polluting
water bodies in Punjab reveals govt. report" appearing in the Tribune
dated 16.09.2024.

Ref: CPCB F.No. A-14011/2024-WQM-1/739/7398 dated 16.12.2024.

It is informed that PPCB has taken following steps in the subject cited case pending

before the Hon’ble National Green Tribunal: -

. The Hon’ble National Green Tribunal has registered Original Application no. 1229
of 2024 in exercise of suo moto powers on the basis of a news item "Over 1200
sources polluting water bodies in Punjab reveals govt. report" appearing in the
Tribune dated 16.09.2024.

s In compliance to the orders dated 15.10.2024 of the Hon’ble Tribunal and in view
of the facts and circumstances of the case, the Competent Authority of the Board
has constituted a committee of officers of the Board vide office order no. 475 dated
10.12.2024 to gather information and prepare status report in the case. A copy of
office order no. 475 dated 10.12.2024 issued by PPCB is enclosed as Annexure-
A.

. The Chief Engineer (Drainage), Department of Water Resources, Punjab,
Chandigarh was requested vide letter no. 919 dated 08.01.2025 to nominate nodal
officer of the Department to provide the list of 1200 water polluting sources which
are discharging into drains / river so that joint visit of these water polluting sources
can be done and status report can be filed before the Hon'ble National Green
Tribunal. A copy of letter no. 919 dated 08.01.2025 is enclosed as Annexure-B.

° In reference to letter dated 08.01.2025 of the Punjab Pollution Control Board, the

Chief Engineer/ Drainage-cum-Mining and Geology, Water Resources Department,

Vatavaran Bhawan, Nabha Road, Patiala - 147001
E-mail : chairman.ptl.ppcb@punijab.gov.in, msppcb@gmail.com
Phone No. 0175-2215793, 0175-2215502
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2

Punjab, Chandigarh vide letter no. 36/2025/D&F dated 21.01.2025 has appointed
Sh. Jayant Kaushik, ADE of the Department of Water Resources, Punjab as the
Nodal Officer to provide the desired information. A copy of letter dated 21.01.2025
of the Chief Engineer, Drainage, Department of Water Resources, Punjab is
enclosed as Annexure-C. The Nodal Officer appointed by the Department of
Water Resources has shared the list of water polluting sources with the PPCB vide
e-mail dated 24.01.2025.

Committee conducted a meeting through VC on 27.01.2025 with all Regional
Offices of the Board as well as stakeholder departments to apprise the matter and
to submit the status report in the matter. After deliberating the matter in detail, it
was decided that all Regional Offices of the Board as well as stakeholder
departments shall verify the water polluting sources falling under their area of
jurisdiction and shall submit action taken report, within one month. A copy of the
minutes of the meeting held on 27.01.2025 is enclosed as Annexure-D.

To review the progress in the matter, the committee has taken another meeting
through VC on 28.02.2025 with all Regional Offices of the Board as well as
stakeholder departments to review the progress in the matter. The officers present
in the meeting informed that the field officers are visiting the pollution point
sources mentioned in the list provided by the Department of Water Resources,
Punjab and it will take some more time to submit the action taken report in the
matter. After deliberating the matter in detail, it was decided that all Regional
Offices of the Board as well as stakeholder departments shall complete the process
of verification of the water polluting sources falling under their area of jurisdiction
and shall submit action taken report, by 15.03.2025. A copy of the minutes of the
meeting held on 28.02.2025 is enclosed as Annexure-E.

An interim reply dated 30.01.2025 has also been filed by the PPCB before the
Hon’ble National Green Tribunal. A copy of interim reply dated 30.01.2025 is is

enclosed as Annexure-F.

DA: As above M
Member Se ﬂa‘t_;??

o\

-~

£ - 97385

IIEIE ITG, &'FT 99, Ufem s
Vatavaran Bhawan, Nabha Road, Patiala - 147001
E-mail : chairman.ptl.ppch@punjab.gov.in, msppcb@gmail.com
Phone No. 0175-2215793, 0175-2215802
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The Hon'ble National Green Tribunal has registered Original Application No.
1229 of 2024 in exercise of suo moto powers on the basis of a news item “Over 1200
sources polluting water bodies in Punjab reveals Govt. report” appearing in the Tribune

dated 16.09.2024.

2) The riews item relates to a government report that identifies over 1,200 sources
of pollution affecting water bodies in Punjab. As per the article, the highest number of
pollution sources, 390, were found in Amritsar, followed by 159 in Sangrur. The article
highlights that the report provides a district-wise breakdown of pollution sources, with
other notable figures including 82 in Jalandhar, 66 in Patiala, and 59 in Barnala. As
per the report, untreated water from villages, municipal committees, and other
organizations is often discharged directly into rivers and drains, leading to significant
water pollution. This practice violates both the Water Pollution Act and the Northern
India Canals and Drainage Act of 1873. Furthermore, it is asserted that pollution is not
just an envitonmental issue; it poses significant risks to public health, affecting drinking

water supplies and increasing the risk of waterborne diseases.

3) After consideration of the matter, the Hon'ble National Green Tribunal
vide order dated 15.10.2024 has impleaded the Punjab Pollution Control Board,
Central Pollution Control Board and Ministry of Environment, Forest and Climate
Change, Government of India with direction to file their response / reply by way of
affidavit at least one week before the next date hearing on 04.02.2025.

4) In view of the above facts and circumstances of the case, a committee
of following officers is hereby constituted to gather information and prepare status

report in the case.

a) Environmental Engineer, Regional Office, Amritsar -Nodal Officer
i b) Environmental Engineer, Regional Office, Sangrur- Member
¢) Environmental Engineer, Regional Office, Jalandhar - Member
d) Environmental Engineer, Regional Office, Patiala - Member
e) Environmental Engineer, Regional Office, Barnala — Member Convenor
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5) The Environmental Engineer, Regional Office, Amritsar will act as Nodal
Officer and Environmental Engineer, Regional Office, Barnala as member convener in
the case. The Nodal Officer will file reply before the Hon'ble National Green Tribunal
well before the next date of hearing on 04.02.2025 after approval of the competent

authority.

sdi-
Prof (Dr.) Adarsh Pal Vig

Chgirman
Endst. No. | 30 66 / -—55_ : Dated _LL‘LLL'L, Z“\

A copy of the above is forwarded to the following for information and

immediate necessary action:

1. Environmental Engineer, Punjab Pollution Control Board, Regional Office,

Amritsar.
2. Environmental Engineer, Punjab Pollution Control Board, Regional Office,
Sangrur.
3. Environmental Engineer, Punjab Pollution Control Board, Regional Office,
Jalandhar.
4. Environmental Engineer, Punjab Pollution Control Board, Regional Office,
Patiala.
¥ Environmental Engineer, Punjab Pollution Control Board, Regional Office,
Barnala. )
\\Ta\x\,v\\ 3/\\1'"\
(% Chairman
Endst. No. Dated __

A copy of the above is forwarded to the following for information and for
ensuring immediate necessary action and compliance:

1) The Chief Environmental Engineer, Punjab Pollution Control Board, Jalandhar
Patiala and Ludhiana.

2) The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal
Office, Amritsar, Jalandhar, Bathinda, Patiala-1/2, Ludhiana-2.

sd/—-
Chairman

Endst. No. Dated .

A copy of the above is forwarded to the Member Secretary, Punjab
Pollution Control Board, Vatavaran Bhawan, Nabha Road, Patiala for information

lease.
P sdl -

Chairman
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PPCB/No. C“% Dated: OY/'] 25
To

The Chief Engine«r (Drainage),
Department of Water Resources, Punjab
Sector 188, Madhva Marg,

Chandigarh, Pin code: 160018.

Subject: Compliance of Hon’ble NGT order dated 15.10.2024 in the matter of OA No.
1229/2024; News Iltem titled "Over 1200 sources polluting water bodies in
Punjab reveals govt. report" appearing in the Tribune dated 16.09.2024.

It is informed that the Hon’ble National Green Tribunal, New Delhi has
registered OA No. 1229 of 2024 in exercise of sou moto powers on the basis of a news item
“Over 1200 sources polluting water bodies in Punjab reveals Govt. report” appearing in the
Tribune dated 16.09.2024.

The news item relates to a government report that identifies over 1,200
sources of pollution affecting water bodies in Punjab. As per the article, the highest number
of nollution sources, 390, were found in Amritsar, followed by 159 in Sangrur, 82 in Jalandhar,
66 in Patiala, and 59 in Barnala. As per the report, untreated water from villages, municipal
committees, and other organizations is often discharged directly into rivers and drains,
leading to significant water pollution. This practice violates both the Water Pollution Act and
the Northern India Canals and Drainage Act of 1873. Furthermore, it is asserted that pollution
is not just an environmental issue; it poses significant risks to public health, affecting drinking
water supplies and increasing the risk of waterborne diseases.

Atter consideration of the matter, the Hon'ble National Green Tribunal vide
order dated 15,10.2024 has impleaded the Government of Punjab & Governivent of India
with direction to file their response / reply by way of affidavit at lzast one week before the
next date hearing on 04.02.2025.

It is, therefore, requested to nominate one Nodal Officer of your department
to pravide the list of above mentioned 1200 water polluting sources which are discharging
intc drains/river so that joint visit of these water polluting sources can be done and status
report can be filed before the Hon’ble NGT.

Treat it as most urgent.

Mmm -

6

IIRIE 36, &Y 95, Ufene
Vatavaran Bhawan, Nabha Road, Patiala - 147001
£-mail : chairman.ptl.ppcb@puniab.gov.in, msppcb@gmail.com
Phone No. 0175-2215793, 0175-2215802

- 2633/0

11
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Chief Engineer/Drainage cum Mining & Geology,
Water Resources Department, Punjab, Chandigarh.

No: 36/2035/08F Dated: 91 /01/304€

From

To

Subject:

Chief Engineer/Drainage-
cum-Mining & Geology,
Water Resources Department,
Punjab, Chandigarh.

Member Secretary
Punjab Pollution Control Board

Compliance of Hon’ble NGT order dated 15.10.2024 in the matter of OA No.
1229/2024; News Item titled “Over 1200 sources polluting water bodies in
Punjab reveals govt. report” appearing in the Tribune dated 16.09.2024.

1.0 Please refer to your letter no. PPCB/No. 914 Dated 08/01/2025 and
subject cited above.

2.0  Sh.Jayant Kaushik, ADE (Mob: 62397-78760), is hereby designated as the
Nodal Officer from Department of Water Resources, Punjab to provide the
desired information.

=

Chief Engikger/Drainage cum
Mining & Geology,

12
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PUNJAB POLLUTION CONTROL BOARD
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PPCB/2025/No. .0 13- 06

To
1
2.
3
4,
Subject:

Sh. Rajiv Sharma,

The Chief Engineer (Municipal Council),
Department of Local Govt., Municipal Bhawan,
Sector 35-A, Chandigarh. '
Sh. Tejinder Singh Multani,

The Superintending Engineer,

Department of Rural Development and Panchayats,
Vikas Bhawan, Sector 62, Phase-8, Mohali.

. The Environmental Engineers (All Ros)

Punjab Pollution Control Board,

Punjab.

Sh. Jayant Kaushik, ADE,

Department of Water Resources, Punjab,
Sector 12-B, Madhya Marg, Chandigarh.

Dated: .:’;.Xf.[.ﬁ.’)..?;'zl 5

Minutes of the meeting held on 27.01.2025 at 3:00 p.m. through
Video Conference to ensure the compliance of Hon’ble NGT order
dated 15.10.2024 in the matter of OA No. 1229/2024; News Item
titled "Over 1200 sources polluting water bodies in Punjab reveals
govt. report" appearing in the Tribune dated 16.09.2024.

Please find enclosed herewith the copy of Minutes of the meeting taken by

Sh. Kuldeep Singh, Senior Environmental Engineer, Punjab Pollution Control Board, Zonal
Office-2, Ludhiana on 27.01.2025 at 3:00 p.m. through Video Conference to ensure the
compliance of Hon'ble NGT order dated 15.10.2024 in the matter of OA No. 1229/2024
for information and compliance.

DA/As above

Endst. NO....ccvcnrennee

G
Environmental Engineer

Dated.???./?./.).?ﬁlzs

A copy of the above is forwarded to the following for information, please:

1 The Member Secretary, Punjab Pollution Control Board, Head Office, Patiala.

2. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana.

3. The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal
Office-2, Ludhiana.

DA/As above

e

0
Environmlé,{r\tal Engineer

/39 €239, 59687

# B-013A/01569, Bt IBET, ATIHE JTENTT STGIAI B'S, HISH'

BI-NS/E-mail:- eeromoga@gmail.com

13
annet
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y Sh. Kuldeep Singh, Senior

Subject: Mi i ken b
j inutes of the meeting ta Office-2,

Environmental Engineer, Punjab Pollution Control Board, Zonal
Ludhiana on 27.01.2025 at 3:00 p.m. through Video Conferer!ce to
ensure the compliance of Hon’ble NGT order dated 15.10.2024 in the
matter of OA No. 1229/2024; News Item titled "Over 1209 solyces
polluting water bodies in Punjab reveals govt. report” appearing in the

Tribune dated 16.09.2024.

The following were present in the meeting: -

Sh. Kuldeep Singh, SEE, Punjab Pollution Control Board, Zonal Office-II, Ludhiana.

Sh. Rajiv Sharma, CE, Department of Local Govt. Punjab, Chandigarh.

Sh. Tejinder Singh Multani, SE, Department of Rural Development and Panchayats, Mohali.
Sh. Jayant Kaushik, ADE, Department of Water Resources, Punjab, Chandigarh.

All the Environmental Engineers, Regional Office’s, Punjab Pollution Control Board.

LA

At the outset, Sh. Vicky Bansal, Environmental Engineer, PPCB, RO, Barnala
welcomed all the participants. He apprised the members regarding background of the subject
cited case pending in the Hon'ble National Green Tribunal, New Delhi. He informed that OA No.
1229 of 2024 is registered suo-moto on the basis of a news item titled “Over 1200 sources
polluting water bodies in Punjab reveals Govt. report” appearing in the Tribune dated 16.09.2024.

The news item relates to a government report that identifies over 1,200 sources
of pollution affecting water bodies in Punjab. As per the article, the highest number of pollution
sources, 390, were found in Amritsar, followed by 159 in Sangrur. The article highlights that the
report provides a district-wise breakdown of pollution sources, with other notable figures including
82 in Jalandhar, 66 in Patiala, and 59 in Barnala. As per the report, untreated water from villages,
municipal committees, and other organizations is often discharged directly into rivers and drains,
leading to significant water pollution. This practice violates both the Water Pollution Act and the
Northern India Canals and Drainage Act of 1873. Furthermore, it is asserted that pollution is not
just an environmental issue; it poses significant risks to public health, affecting drinking water
supplies and increasing the risk of waterborne diseases.

He further informed that the next date of hearing before the Hon'ble NGT is fixed
for 04.02.2025.

He apprised that Punjab Pollution Control Board vide letter no. 919 dated
08.01.2025 had requested the Chief Engineer (Drainage), Department of Water Resources,
Punjab to nominate one Nodal Officer of his department to provide the list of above mentioned
1200 water polluting sources which are discharging into drains/river so that joint visit of these

water polluting sources can be done and status report can be filed before the Hon’ble NGT.

The Department of Water Resources, Punjab vide letter no. 36 dated 21.01.2025
has designated Sh. Jayant Kaushik, ADE (Mobile No. 62397-78760) as nodal officer to provide
the desired information. Accordingly, Sh. Jayant Kaushik, ADE vide e-mail dated 24.01.2025 has
provided the list of above said water polluting sources, which has been shared through whatsapp
with all the members.

Sh. Paramijit Singh Multani, SE, Department of Rural Development and Panchayats
told that they have scrutinized the list provided by the Department of Water Resources and

% according to this list, 619 water polluting sources are related to this department. Further he added

‘ ink&r
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that 181 more point sources are identiﬁed by their department, whose sullage water falls directly
or indirectly in various rivers of State of Punjab, thus totalling 800 water polluting sources. He
apprised that 10 years Action Plan has been prepared for rejuvenation of villages ponds. He
further told that around one month is required to verify these 800 point sources by the filed
officers and to submit action taken report in the matter.

Sh. Rajiv Kumar, CE, Department of Local Govt. Punjab said that they will identify
point sources related to their department and shall take appropriate action in the matter. He
further informed that at least one month is required to submit the action taken report in the
matter,

The Officers from the Regional Offices of PPCB told that it will take one month
time to verify these water polluting sources falling under their area of jurisdiction and to submit
action taken report.

Sh. Jayant Kaushik, ADE, Department of Water Resources said that the field
officers of his department are updating the status of point sources and will submit the final list
by 28.01.2025. He informed that his department is also taking against the violators as per law.
He further told that for any query related to any point source, concerned Divisional Engineer of
his department can be contacted.

After deliberating the matter in detail, it was decided as under: -

1. The Department of Water Resources shall update the status of water polluting sources by
28.01.2025 and shall share the updated list with the Board. The department shall also
provide the contact details of all concerned Divisional Engineers for any query.

2. The Department of Rural Development & Panchayats shall verify the point sources related
to it and submit the action taken report of all water polluting sources mentioned in the list
provided by the Department of the Water Resources, within one month.

3. The Department of Local Govt. Punjab shall verify the point sources related to it and
submit the action taken report of all water polluting sources mentioned in the list provided

by the Department of the Water Resources, within one month.
4. All the Regional Offices of the Board shall verify the water polluting sources falling under
their area of jurisdiction and shall submit action taken report, within one month.

Meeting ended with vote of thanks

&%/

15
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PPCB/2025/No.().’f.’z:..l.é’..... Through E-mail only Dated: ..4’44//2.5/.?.5/
To

‘

1. Sh. Rajiv Sharma,
The Chief Engineer (Municipal Council),
Department of Local Govt., Municipal Bhawan,
Sector 35-A, Chandigarh.
Sh. Tejinder Singh Multani,
The Superintending Engineer,
Department of Rural Development and Panchayats,
Vikas Bhawan, Sector 62, Phase-8, Mohali.
3. The Environmental Engineers (All Ros)
Punjab Pollution Control Board,
Punjab.
4. Sh. Jayant Kaushik, ADE,
Department of Water Resources, Punjab,
Sector 12-B, Madhya Marg, Chandigarh.

~

Subject: Minutes of the meeting taken by Sh. Kuldeep Singh, Senior
Environmental Engineer, Punjab Pollution Control Board, Zonal
Office-2, Ludhiana on 28.02.2025 at 2:30 p.m. through Video
Conference to ensure the compliance of Hon’ble NGT order dated
15.10.2024 in the matter of OA No. 1229/2024; News Item titled
"Over 1200 sources polluting water bodies in Punjab reveals govt.
report" appearing in the Tribune dated 16.09.2024.

Please find enclosed herewith the copy of Minutes of the meeting taken by
Sh. Kuldeep Singh, Senior Environmental Engineer, Punjab Pollution Control Board, Zanal
Office-2, Ludhizna on 28.02.2025 at 2:30 p.m. through Video Conference to ensure the
compliance of Hon'ble NGT order dated 15.10.2024 in the matter of OA No. 1229/2024

for informalion and compliance.

DA/As above YN
()9"““

nvir nmental Engineer
Endst. No. Q! 1= 19, Dated..06.[2%)25

A copy of the above is forwarded to the following for information, please:
1. The Member Secretary, Punjab Pollution Control Board, Head Office, Patiala.
2: The Chicf Environmental Engineer, Punjab Pollution Control Board, Ludhiana.
3. The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal

Office-2, Ludhiana. g
wd \3

DA/As above g) _,AKWH

Environmental Engineer

BIJl egIg, g5
It 3-013A/01569, SUl &8E], HOHE JIIeWdT S'6EHT &'G, SIETET

BF-NS/E-mail:- eeromoga@gmail.com

;calﬁer
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Subject: Minutes of the meeting taken by Sh. Kuldeep Singh, Senior
Environmental Engineer, Punjab Pollution Control Board, Zonal Office-2,
Ludhiana on 28.02.2025 at 2:30 p.m. through Video Conference to
ensure the compliance of Hon'ble NGT order dated 15.10.2024 in the
matter of OA No. 1229/2024; News Item titled "Over 1200 sources
polluting water bodies in Punjab reveals govt. report” appearing in the
Tribune dated 16.09.2024.

The following were present in the meeting: -

Sh. Kuldeep Singh, SEE, Punjab Pollution Control Board, Zonal Office-1I, Ludhiana.
Sh. Rajiv Sharma, CE, Department of Local Govt. Punjab, Chandigarh.

Sh. Jayant Kaushik, ADE, Department of Water Resources, Punjab, Chandigarh.
All the Environmental Engineers, Regional Offices, Punjab Pollution Control Board.

HowN

At the outset, Sh. Vicky Bansal, Environmental Engineer, PPCB, RO, Barnala
welcomed all the participants. He apprised the members regarding background of the subject
cited case pending in the Hon'ble National Green Tribunal, New Delhi. He informed that OA No.
1229 of 2024 is registered suo-moto on the basis of a news item titled “Over 1200 sources
polluting water bodies in Punjab reveals Govt. report” appearing in the Tribune dated 16.09.2024.

The news item relates to a government report that identifies over 1,200 sources
of pollution affecting water bodies in Punjab. As per the article, the highest number of pollution
sources, 390, were found in Amritsar, followed by 159 in Sangrur. The article highlights that the
report provides a district-wise breakdown of pollution sources, with other notable figures including
82 in Jalandhar, 66 in Patiala, and 59 in Barnala.

He apprised that Punjab Pollution Control Board vide letter no. 919 dated
08.01.2025 had requested the Chief Engineer (Drainage), Department of Water Resources,
Punjab to nominate one Nodal Officer of his department to provide the list of above mentioned
1200 water polluting sources which are discharging into drains/river so that joint visit of these
water polluting sources can be done and status report can be filed before the Hon'ble NGT.

The Department of Water Resources, Punjab vide letter no. 36 dated 21.01.2025
was designated Sh. Jayant Kaushik, ADE (Mobile No. 62397-78760) as nodal officer to provide
the desired information. Accordingly, Sh. Jayant Kaushik, ADE vide e-mail dated 24.01.2025 has
provided the list of above said water polluting sources, which was shared with all the members.

1" meeting on the subject matter was taken by Sh. Kuldeep Singh, Senior
Environimantal Engineer, Punjab Pollution Control Board, Zonal Office-2 on 27.01.2025 through
Video Conference. After deliberating the matter in detail, it was decided as under: -

1. The Department of Water Resources shall update the status of water polluting sources by
28.01.2025 and shall share the updated list with the Board. The department shall also
provide the contact details of all concerned Divisional Engineers for any query.

2. The Department of Rural Development & Panchayats shall verify the point sources related

_loitand subinit the action taken report of all water polluting sources mentioned in the list

W&\%" provided by the Department of the Water Resources, within one month.
/X 3.Y The Department of Local Govt. Punjab shall verify the point sources related to it and
\b‘ submit the action taken report of all water polluting sources mentioned in the list provided
by the Departrent of the Water Resources, within one month.

All the Regional Oifices of the Board shall verify the water polluting sources falling under
their area of jurisdiction and shall submit action taken report, within one month,

‘hher



He further informed that this meeting has been scheduled to review the progress )
in the matter made by stakeholder departments and Regional Offices of the Board.

Sh. Rajiv Kumar, CE, Department of Local Govt. Punjab informed that the field
officers of his department are visiting the point sources mentioned in the list provided by the
Department of Water Recourses and it will take some more time to submit the action taken report
in the matter.

The officers of Regional Offices of PPCB told that the concerned AEEs/JEEs
alongwith officers of the Department of Water Recourses are visiting the point sources mentioned
in the list provided by the Department of Water Recourses and it will take some more time to
submit the action taken report in the matter.

After deliberating the matter in detail, it was decided as under: -

1. The Department of Rural Development & Panchayats shall verify the point sources related
to their department and submit the action taken report of all water polluting sources

mentioned in the list provided by the Department of the Water Resources by 15 March

2025,

2. The Department of Local Govt, Punjab shall verify the point sources related to their
department and submit the action taken report of all water polluting sources mentioned
in the list provided by the Department of the Water Resources by 15 March 2025.

3. All the Regional Offices of the Board shall verify the water polluting sources falling under
their area of jurisdiction and shall submit action taken report by 15 March 2025,

4,

The Department of Water Resources shall take action as per their Act/Law against the
individual houses which are discharging their waste water into the drains.

Meeting ended with vote of thanks
\ I S) ’f(}v

ngi’
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

Original Application No.1229 of 2024

In Re: "News Item titled "Over 1200 sources polluting water bodies in
Punjab reveals govt. report" appearing in the Tribune dated
16.09.2024.
INDEX
Sr. Particulars Page
No. No.

1. |Interim reply by way of affidavit of Er. Vicky Bansal,
Environmental Engineer, Punjab Pollution Control Board, Regional 15
Office, Barnala on behalf of Punjab Pollution Control Board i.e.
respondent no.1 in compliance to order dated 15.10.2024.

2 Annexure-A

A copy of office order no. 475 dated 10.12.2024 issued by the
Punjab Pollution Control Board for the formation of committee of
officers.

6-7

3 Annexure-B

A copy of letter no. 919 dated 08.01.2025 issued by the Punjab
Pollution Control Board to the Chief Engineer (Drainage), 8
Department of Water Resources, Punjab, Chandigarh for
nomination of Nodal Officer.

4 Annexure-C

A copy of letter dated 21.01.2025 of the Chief Engineer, Drainage,
Department of Water Resources, Punjab whereby Nodal Officer
was nominated.

5 | Annexure-D

A copy of letter no. 693-96 dated 28.01.2025 alongwith minutes | 10-12
of the meeting held on 27.01.2025.

Date: 26-0©(- 2015 (Vicky Bansal)
, Environmental Engineer,
Place: © atnala Punjab Pollution Control Board,

Regional Office, Barnala

19

er
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

Original Application No.1229 of 2024

In Re: "News Item titled "Over 1200 sources polluting watgr bodies in
Punjab reveals govt. report" appearing in the Tribune dated
16:09.2024.

Interim reply by way of affidavit of Er. Vicky Bansal, Environmental
Engineer, Punjab Pollution Control Board, Regional Office, Barnala on behalf of
Punjab Pollution Control Board i.e. respondent no.1 in compliance to order dated
15.10.2024.

I, the above-named deponent, do hereby solemnly affirm and state

as under:

/_._\

/ I3
LRespectfuIly showeth:

/’\
e )
e e

‘ﬁT\ at the above-mentioned Original Application was registered by the

}on 'ble National Green Tribunal in exercise of its suo moto powers on the
Q\ /ba5|s of "News Item titled "Over 1200 sources polluting water bodies in
*’\i 7 Punjab reveals govt. report" appearing in the Tribune dated 16.09.2024.

2) That after consideration of the matter, the Hon'ble Tribunal was pleased to
pass an order dated 15.10.2024 thereby impleading the Punjab Pollution
Control Board, the Central Pollution Control Board and Ministry of
Environment, Forest and Climate Change, Regional Office, Chandigarh as

respondents in the case with direction to file their response / reply before
the Tribunal.

3) That in compliance to the orders dated 15.10.2024 of the Hon'ble Tribunal

and in view of the facts and circumstances of the case, the competent

o

o
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5

authority of the Board has constituted a committee of the following officers
vide office order no. 475 dated 10.12.2024 to gather information and

prepare status report in the case.

a) Environmental Engineer, Regional Office, Amritsar- Nodal Officer
b) Environmental Engineer, Regional Office, Sangrur- Member

c) Environmental Engineer, Regional Office, Jalandhar-Member

d) Environmental Engineer, Regional Office, Patiala-Member

e) Environmental Engineer, Regional Office, Barnala-member
Convenor

A copy of office order no. 475 dated 10.12.2024 issued by the Punjab
Pollution Control Board is enclosed as Annexure-A. It is pertinent to
mention here that after the issuance of office order no. 475 dated
10.12.2024, the Board has appointed Er. Kuldip Singh, Senior
Environmental Engineer to head the committee of the officers and the
/’“ o
N P U@\Envnronmental Engineer, Punjab Pollution Control Board, Regional Office,

¢ [(CBa\rnala was assigned the duty to file before the Hon'ble National Green

1/ \ M Sy 1,\ !

1 Ofg ¥ ¥ o8 \ r)’;unal.

\ 3 p o

\x \a\;.\\_/;é:That keeping in view the facts of the case, the Chief Engineer (Drainage),
N Of e\ Department of Water Resources, Punjab, Chandigarh was requested vide

L letter no. 919 dated 08.01.2025 to nominate nodal officer of the
Department to provide the list of 1200 water polluting sources which are
discharging into drains / river so that joint visit of these water polluting
sources can be done and status report can be filed before the Hon'ble
National Green Tribunal. A copy of letter no. 919 dated 08.01.2025 is

enclosed as Annexure-B.

In reference to letter dated 08.01.2025 of the Punjab
Pollution Control Board, the Chief Engineer/ Drainage-cum-Mining and
Geology, Water Resources Department, Punjab, Chandigarh vide letter no.
36/2025/D&F dated 21.01.2025 has appointed Sh. Jayant Kaushik, ADE of

Rifer



S7

3=

the Department of Water Resources, Punjab as the Nodal Officer to provide
the desired information. A copy of letter dated 21.01.2025 of the Chief
Engineer, Drainage, Department of Water Resources, Punjab is enclosed

as Annexure-C.

5) That the Nodal Officer appointed by the Department of Water Resources
has shared the list of water polluting sources with the Environmental
Engineer, Punjab Pollution Control Board, Regional Office, Barnala on
24.01.2025.

6) That considering the information supplied by Sh. Jayant Kaushik, ADE,
Department of Water Resources, Punjab, the Board has taken up the
matter with the officers of the Department of Local Government and the
Department of Rural Development and Panchayats and a meeting of the
concerned departments including the Regional Offices of the Punjab

\ Pollution Control Board was convened by the Nodal Officer appointed by
ol PUS
/“\ the Board on 27.01.2025 to take further action in the matter.

q, ) <1,That online meeting on 27.01.2025 was attended by the Chief Engineer of
[\\the Department of Local Government; Superintending Engineer of the

I \Cu-)

< \:\ Department of Rural Development and Panchayats, Mohali; Assistant
\\9,'/ Divisional Engineer, Department of Water Resources and all the
Environmental Engineers of Regional Offices of the Punjab Pollution Control
Board. The Nodal Officer appointed by the Board has inter acted with the
officers of the above-mentioned departments and desired the relevant
information so that status report is filed before the Hon'ble National Green
Tribunal. The concerned departments has sought time of one month to
verify the polluting sources and to submit the action taken report to the

Board. After deliberations, following decisions were taken during the
meeting.

a) The Department of Water Resources shall update the

M status of water polluting sources by 28.01.2025 and
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shall share the updated list with the Board. The
department shall also provide the contact details of all

concerned Divisional Engineers for any query.

b) The Department of Rural Development & Panchayats
shall verify the point sources related to it and submit
the action taken report of all water polluting sources
mentioned in the list provided by the Department of
the Water Resources, within one month.

c) The Department of Local Govt. Punjab shall verify the
point sources related to it and submit the action taken
report of all water polluting sources mentioned in the
list provided by the Department of the Water
Resources, within one month.

d) All the Regional Offices of the Board shall verify the
water polluting sources falling under their area of
jurisdiction and shall submit action taken report,

within one month.

8) That the minutes of the meeting held on 27.01.2025 have been conveyed
by the Board to the concerned departments vide letter no. 693-96 dated
28.01.2025 for information and compliance. A copy of letter no. 693-96
dated 28.01.2025 alongwith minutes of the meeting held on 27.01.2025 is

enclosed as Annexure-D.

9) That after receiving the information from the concerned departments and
Regional Offices, the Nodal Officer appointed by the Board will compile the
data for filing of status and action taken report before this Hon'ble Tribunal.
In this regard a time period of two month is requested for filing the final
status report before this Hon'ble Tribunal.

23
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It is, therefore, prayed that a time period of two months may please
be granted to the Punjab Pollution Control Board to file the status and action
taken report before this Hon'ble Tribunal.

Deponent
L
Date: b6 -O)—2o1LS (Vicky Bansal)
Environmental Engineer,
Place: [‘:MV\WQ‘A Punjab Pollution Control Board,
Regional Office, Barnala
Verification:

I, the deponent above named, do hereby verify and state that the
contents of the above affidavit are true and correct to the best of my knowledge
and belief, as derived from the official record. No part of the above affidavit is
false and nothing material has been concealed there from.

Deponent
Date: %o -o|-2215S (Vicky Bansal)
Environmental Engineer,
Place: QR eoa~fa Punjab Pollution Control Board,
s Regional Office, Barnala
oM P,
e L”i \
7 /\/\ NA
[ O/ K. KOTIAO
"‘ 2 /VILP:v) 5 1)
| VRUALPD:
\ o y S // AVILSTED e DocugalaTicavitis Entsed Rt
230 e 040 %—- tge oyl )
NOTAPA PUBLIC 1 T A,
-~ A
BARNALA (PB ) IND\ 2
: 30 JAN 2005
30 JAN 2005

24
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666- Annexure - A
R B
SRS pUyNIAB POLLUTION CONTROL BOARD

ISR IAS

'&QR{& .sé\" aﬁ ' No. El 3£

M Date tg“ﬂrzy

e B Office Order

The Hon'ble National Green Tribunal has registered Original Application No.

1229 of 2024 in exercise of suo moto powers on the basis of a news item "Over 1200
sources polluting water bodies in Punjab reveals Govt. report” appearing in the Tribune
dated 16.09.2024.

2) The news item relates to a government report that identifies over 1,200 sources
of pollution affecting water bodies in Punjab. As per the article, the highest number of
pollution sources, 380, were found in Amritsar, followed by 159 in Sangrur. The article
highlights that the report provides a district-wise breakdown of pollution sources, with
other notable figures including 82 in Jalandhar, 66 in Patiala, and 59 in Barnala. As
per the report, untreated water from villages, municipal committees, and other
organizations is often discharged directly into rivers and drains, leading to significant
water pollution. This practice violates both the Water Pollution Act and the Northern
India Canals and Drainage Act of 1873. Furthermore, it is asserted that pollution is not
just an envitonmenial issue; it poses significant risks to public health, affecting drinking
water supplies and increasing the risk of waterborne diseases.

3) After consideration of the matter, the Hon'ble National Green Tribunal
vide order dated 15.10.2024 has impleaded the Punjab Pollution Control Board,
Central Pollution Control Board and Ministry of Environment, Forest and Climate
Change, Government of India with direction to file their response / reply by way of
affidavit at least one week before the next date hearing on 04.02.2025.

4) In view of the above facts and circumstances of the case, a committee
of following officers is hereby constituted to gather information and prepare status

report in the case.

.a) Environmental Engineer, Regional Office, Amritsar -Nodal Officer
i b) Environmental Engineer, Regional Office, Sangrur- Member
c) Environmental Engineer, Regional Office, Jalandhar - Member
d) Environmental Engineer, Regional Office, Patiala - Member
e) Environmental Engineer, Regional Office, Barnala — Member Convenor
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5) _ The Environmental Engineer, Reglonal Office, Amritsar will act as Nodal
Officer and Environmental Engineer, Regional Office, Barnala as member convener in
the case. The Nodal Officer will file reply before the Hon'ble National Green Tribunal
well before the next date of hearing on 04,02.2025 after approval of the competent

authority.
scll-

Prof (Dr.) Adarsh Pal Vig
Chairman

Endst.No.f&O. 66[ —45 " Dated ](1112_’ Lv‘
A copy of the above is forwarded to the following for information and

immediate necessary action:

1. Environmental Engineer, Punjab Pollution Control Board, Regional Office,

Amritsar.
2. Environmental Engineer, Punjab Pollution Control Board, Regional Office,
Sangrur.
3. Environmental Engineer, Punjab Pollution Control Board, Regional Office,
Jalandhar.
4. Environmental Engineer, Punjab Pollution Control Board, Regional Office,
Patiala.
7 Environmental Engineer, Punjab Pollution Control Board, Regional Office,
Barnala. : e ——
MAM\\ 3*“%
q Chairman
Endst. No. __- Dated

A copy of the above is forwarded to the following for information and for
ensuring immediate necessary action and compliance:

1) The Chief Environmental Englneer, Punjab Pollution Control Board, Jalandhar
Patiala and Ludhiana.

2) The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal
Office, Amritsar, Jalandhar, Bathinda, Patlala-1/2, Ludhiana-2.

sd/-

Chairman

Endst.No. ______ Dated ____. .

A copy of the above Is forwarded to the Member Secretary, Punjab
Pollution Control Board, Vatavaran Bhawan, Nabha Road, Patiala for information

lease.
3 sdf-

M Chalrman
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FEIE zfﬂraqgnté‘aramm \" LlFE

EY 'PUNJAB POLLUTION CONTROL BOARD \ Lifestyle for
AN/ R Environment
ppea/No.. LY. PRI | e - patets 2K [ L1285

To h - ' B

‘The Chief Engineer (Drainage),

Department of Water.Resources, Punjab

Sector.18B, Madhya Marg,

: Chandigarh, Pin code; 160018.

..',-sﬁb']e‘“'ét: e Compllance of Hon'ble NGT order dated 15,10.2024 In the matter of OA No.

1229/2024, News Item tltled "Over'1200 sources polluting water bodles in
Pun]ab reveals govt. report" appearlng In tha Tribune dated 16.09,2024,

it is informed that the Hon’ble National Green Tribunal, New Delhl has
registered OA No. 1229 of 2024 In exercise of sou moto powers on the basrs of a news ftem
. "Over. 1200 sources polluting water bodles in Punjab reveals Govt. report" appearmg in the
Trrbun&dated 16.09.2024. : : :
o " The news item relates to a government report that identifies over 1 ,200,
.. sources. of pollutlon affecting water bodles In Punjab. As per the article, the highest number
of ponutlon sources, 390, were found in Amritsar, followed by 159 in Sangrur, 82 in Jalandhar,
66 in Patiala, and 59 in Barnala,'As per the report untreated water from villages; municipal
commlttees,_._and “other orgamzatmns‘ Is often discharged directly inta rlvers and dralns,
leading to' 'sl'gniﬂcont water pollution, This practice violates both the Water Pollution Act and
the Northem India Canals and Drainage Act of 1873. Furthermore, tis asserted that pollution
is not just an; environmental Issue; it poses slgmﬂcant risks to publichealth, affecting drinkmg
water supplres and Increasing the risk of waterborne diseases.

After consideration of the matter, the Hon' ble Natlonal Green Tribunal vide
order dated 15,10.2024 has impleaded the Government of Punjab & Government of India
with directlon to ﬂle thelr response /.reply by way of affidavit at least one week before the
next date hearing on 04.02.2025..

- It Is, therefore; requested to nominate one Nodal Officer of your department
to provide thee list-of above mentioned 1200 water polluting sources whl_ch are dl‘scharglng
into drains/nver so that ]omt visit of these water, polluting saurces can-be done and status
report can be filed before the Hon'ble NGT: ‘ ' )

" Treatit as mast urgent,
Oy

ole i

TEREE 55, 31" 98, ufenr -
Vatavaran Bhawan, Nabha Road, Patlala - 147001

1 E-malil : c_n_ai_rmnetize__@wﬁmmmsppcb@zma" cam
s . &‘-A-'-' 1,‘- : : s | maem ...TOUAQ Adme --‘-ua-

R SN A
. < g Canie v RlCA -t (Fgd L pe AU P N
oo Dl P L N e R L3 b
DR 27 S/ @ AL SSAFSW R ST LIPS AL 5 3 RIS

.
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Chief Engineer/Drainage cum Mining & Geology,
Water Resources Department, Punjab, Chandigarh.

Mo 36/(3035/06‘: Dated: QI/OI/&O&S

From

Chief Engineer/Drainage-
cum-Mining & Geology,
Water Resources Department,
Punjab, Chandigarh.

To
Member Secretary
Punjab Pollution Control Board

Subject: Compliance of Hon’ble NGT order dated 15.10.2024 in the matter of OA No.

1229/2024; News Item titled “Over 1200 sources polluting water bodies in

Punjab reveals govt. report” appearing in the Tribune dated 16.09.2024.

1.0 Please refer to your letter no. PPCB/No. 914 Dated 08/01/2025 and
subject cited above.

2.0 Sh.Jayant Kaushik, ADE (Mob: 62397-78760), is hereby designated as the
Nodal Officer from Department of Water Resources, Punjab to provide the
desired information.

N

Chief Engikgeer/Dralnage cum
Mining & Geology,
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Annexure -0

n
TORIAT Uag \\‘

Sy {ERE JFEH 597 \0/ Llf-lll:;E
NP~ PUNJAB POLLUTION CONTROL BOARD ehﬁ.‘r%’n?né’r'u
ppCB/2025/No. 813,206 Dated: .5F.]21]2:%5

To

Subject:

1. Sh. Rajiv Sharma,

The Chlef Engineer (Municipal Councll),
Department of Local Govt., Munlclpal Bhawan,
Sector 35-A, Chandigarh.

. Sh. Tejinder Singh Multani,

The Superintending Engineer,

Department of Rural Development and Panchayats,

Vikas Bhawan, Sector 62, Phase-8, Mohall.

. The Environmental Engineers (All Ros)

Punjab Pollution Control Board,
Punjab.

. Sh. Jayant Kaushik, ADE,

Department of Water Resources, Punjab,
Sector 12-B, Madhya Marg, Chandigarh.

Minutes of the meeting held on 27.01.2025 at 3:00 p.m. through
Video Conference to ensure the compliance of Hon’ble NGT order
dated 15.10.2024 in the matter of OA No. 1229/2024; News Item
titled "Over 1200 sources polluting water bodies in Punjab reveals
govt. report" appearing in the Tribune dated 16.09.2024.

Please find enclosed herewith the copy of Minutes of the meeting taken by

Sh. Kuldeep Singh, Senior Environmental Engineer, Punjab Pollution Control Board, Zonal
Office-2, Ludhiana on 27.01.2025 at 3:00 p.m. through Video Conference to ensure the
compliance of Hon'ble NGT order dated 15.10.2024 in the matter of OA No. 1229/2024
for information and compliance.

DA/As above

Endst. No.....

Environmental Engineer

et

oated.%?/?./.}.?m—.s

A copy of the above Is forwarded to the following for information, please:

The Member Secretary, Punjab Pollution Control Board, Head Office, Patiala.
2. The Chlef Environmental Engineer, Punjab Pollution Control Board, Ludhiana.

The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal

Office-2, Ludhiana.

DA/As above

=

%3 |25
Environmie @al Engineer

B3l €239, 53087

4 B-013A/01569, BY! ABE!, AFTHE JIEWT FSAAT IS, HISTT

BI-NS/E-mall:- eeromoga@gmall.com

ol
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Subject: Minutes of the meeting taken by Sh. Kuldeep Singh, Senior
Environmental Engineer, Punjab Pollution Control Board, Zonal Office-2,
Ludhiana on 27.01.2025 at 3:00 p.m. through Video Conference to
ensure the compliance of Hon'ble NGT order dated 15.10.2024 in the
matter of OA No. 1229/2024; News Item titled "Over 1200 sources
polluting water bodies in Punjab reveals govt. report” appearing in the
Tribune dated 16.09.2024.

! The following were present in the meeting: -

Sh. Kuldeep Singh, SEE, Punjab Pollution Control Board, Zonal Office-1I, Ludhiana.

Sh. Rajiv Sharma, CE, Department of Local Govt. Punjab, Chandigarh.

Sh. Tejinder Singh Multani, SE, Department of Rural Development and Panchayats, Mohali.
Sh. Jayant Kaushik, ADE, Department of Water Resources, Punjab, Chandigarh.

All the Environmental Engineers, Regional Office’s, Punjab Pollution Control Board.

RO A o

At the outset, Sh. Vicky Bansal, Environmental Engineer, PPCB, RO, Barnala
welcomed all the participants. He apprised the members regarding background of the subject
cited case pending in the Hon'ble National Green Tribunal, New Delhi. He informed that OA No.
1229 of 2024 is registered suo-moto on the basis of a news item titled “Over 1200 sources
polluting water bodies in Punjab reveals Govt. report” appearing in the Tribune dated 16.09.2024.

The news item relates to a government report that identifies over 1,200 sources
of pollution affecting water bodies in Punjab. As per the article, the highest number of pollution
sources, 390, were found in Amritsar, followed by 159 in Sangrur. The article highlights that the
report provides a district-wise breakdown of pollution sources, with other notable figures including
82 in Jalandhar, 66 in Patiala, and 59 in Barnala. As per the report, untreated water from villages,
municipal committees, and other organizations is often discharged directly into rivers and drains,
ieading to significant water pollution. This practice violates both the Water Pollution Act and the
Northern India Canals and Drainage Act of 1873. Furthermore, it is asserted that pollution is not
just an environmental issue; it poses significant risks to public health, affecting drinking water
supplies and increasing the risk of waterborne diseases.

He further informed that the next date of hearing before the Hon'ble NGT is fixed
for 04.02.2025.

He apprised that Punjab Pollution Control Board vide letter no. 919 dated
08.01.2025 had requested the Chief Engineer (Drainage), Department of Water Resources,
Punjab to nominate one Nodal Officer of his department to provide the list of above mentioned
1200 water polluting sources which are discharging Into drains/river so that joint visit of these
water polluting sources can be done and status report can be flled before the Honble NGT.

The Department of Water Resources, Punjab vide letter no, 36 dated 21.01.2025
has designated Sh. Jayant Kaushik, ADE (Mobile No. 62397-78760) as nodal officer to provide
the desired information. Accordingly, Sh. Jayant Kaushlk, ADE vide e-mail dated 24.01.2025 has
provided the list of above said water polluting sources, which has been shared through whatsapp
with all the members.

W Sh. Paramijit Singh Multani, SE, Department of Rural Development and Panchayats

told that they have scrutinized the list provided by the Department of Water Resources and
l O% according to this list, 619 water polluting sources are related to this department. Further he added
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that 181 more point sources are Identified by their department, whose sullage water falls directly
or indirectly in various rivers of State of Punjab, thus totalling 800 water polluting sources. He
apprised that 10 years Action Plan has been prepared for rejuvenation of villages ponds. He
further told that around one month Is required to verify these 800 point sources by the filed
officers and to submit action taken report in the matter,

Sh. Rajiv Kumar, CE, Department of Local Govt. Punjab said that they will identify
point sources related to their department and shall take appropriate action in the matter. He
further informed that at least one month is required to submit the action taken report in the
matter. ‘

The Officers from the Regional Offices of PPCB told that it will take one month
time to verify these water polluting sources falling under their area of jurisdiction and to submit
action taken report.

Sh. Jayant Kaushik, ADE, Department of Water Resources said that the field
officers of his department are updating the status of point sources and will submit the final list
by 28.01.2025. He informed that his department is also taking against the violators as per law.
He further told that for any query related to any point soutce, concerned Divisional Engineer of
his department can be contacted.

After deliberating the matter in detail, it was decided as under: -

1. The Department of Water Resources shall update the status of water polluting sources by
28.01.2025 and shall share the updated list with the Board. The department shall also
provide the contact details of all concerned Divisional Engineers for any query.

2. The Department of Rural Development & Panchayats shall verify the point sources related
to it and submit the action taken report of all water polluting sources mentioned in the list
provided by the Department olf the Water Resources, within one month.

3. The Department of Local Govt. Punjab shall ve'rify the point sources related to it and
submit the action taken report of all water polluting sources mentioned in the list provided
by the Department of the Water Resources, within one month.

4. All the Regional Offices of the Board shall verify the water polluting sources falling under
their area of jurisdiction and shall submit action taken report, within one month.

Meet}ng ended with vote of thanks
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